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1 2 3 4 5 6

AT T AT FAR- |

UEEIGIGRCIGIELSL

1 103//14/1 EEL FO 0.0354 (ZFaT ) 0.0354
2 103//14/2 BELI FO 0.0329 (FFIT ) 0.0329
3 103//2 BEL LR I ER] 0.1189 (FFaT ) 0.1189
4 103//3 BEL i 0.0147 (FFaT) 0.0147
5 103//9/2/2 EEi Fo 0.0077 (ZFaT) 0.0077
6 104//14 BELl FO 0.0076 (FFTT ) 0.0076
7 104//7 IGEl F 0.0025 (%7 ) 0.0025
8 109//4/1 IREL FO 0.005 (Fa¥) 0.005
9 109//4/2 BEL FO 0.0229 (FFI ) 0.0229
10 109//8/2 IREL Fir 0.0025 (ZFIT ) 0.0025
11 37//20 IREL FO 0.0355 (247 ) 0.0355
12 44//22/2 IGELl F 0.0026 (%7 ) 0.0026
13 62//26 BEL URiCIED 0.0936 (FFa7 ) 0.0936




[T &v=3(ii)]

HILT T TSIA . AHTYTL

14 62//8/3/2 i 0.0405 (FF47 ) 0.0405
15 84//16 FO 0.0055 (Z&47 ) 0.0055
16 84//25 FT 0.0102 (F%a7 ) 0.0102
17 85//20 F 0.0177 (2FaT) 0.0177
18 85//21/1 i 0.0202 (FFa7 ) 0.0202
19 85//22/1 FO 0.0025 (Z&a7 ) 0.0025
20 92//1 FO 0.0279 (FFaT) 0.0279
21 92//10 ElEl 0.0077 (ZFaT ) 0.0077
22 92//11 ElEl 0.0203 (FFaT ) 0.0203
23 93//15 F 0.0102 (ZFa7) 0.0102
24 93//16 FO 0.0734 (ZFa7) 0.0734
25 93//19 i 0.0387 (ZFa7 ) 0.0387
26 93//22 i 0.0015 (FFaT ) 0.0015
27 93//4 FO 0.0101 (FFa¥) 0.0101
28 93//5 Fo 0.0101 (F%aT) 0.0101
29 93//6 i 0.0102 (FFaT ) 0.0102
30 94//3 FO 0.0051 (Z&47 ) 0.0051
31 94//4 FO 0.0076 (FFTT) 0.0076
T T AR @ 3T (142)

32 15//2 FO 0.0329 (Z&47 ) 0.0329
33 48//21 LRI EE] 0.0152 (Z&47 ) 0.0152
34 49//17 Fir 0.0329 (FFa7) 0.0329
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35 49//25 IGEl URE:RIE ] 0.0695 (gFaT ) 0.0695
36 50//13 EEL FO 0.0051 (Z&47 ) 0.0051
37 50//26 EEL LR CIER] 0.0608 (ZFa7 ) 0.0608
38 66//14 IREL LR CIER] 0.1083 (%4 ) 0.1083
39 66//16 IREL T 0.0101 (3%a¥) 0.0101
40 66//21 EEL LR CIER] 0.1265 (2747 ) 0.1265
41 66//6 EEL FO 0.0076 (FFaT ) 0.0076
42 66//7 REL UER:IER] 0.0379 (%47 ) 0.0379
43 67//1 REL FiOr 0.0278 (%47 ) 0.0278
44 75//1 IGELl F 0.0025 (a7 ) 0.0025
45 75//12 EEL FO 0.0026 (FFTT ) 0.0026
46 75//13 IEEL T 0.0556 (247 ) 0.0556
47 76//1 IEEL T 0.0228 (Z&a7 ) 0.0228
48 76//10 BELI FO 0.0178 (FFa¥) 0.0178
49 76//19 BELI LR CIER] 0.3541 (ZFaT) 0.3541
50 77113 IEEL T 0.0102 (Z&47 ) 0.0102
51 77114 IREL FO 0.1162 (247 ) 0.1162
52 77/115 IEELl F 0.1012 (ZFaT) 0.1012
53 77113 IREL T 0.0025 (ZFIT ) 0.0025
54 97//2 IREL FO 0.0253 (Z%47 ) 0.0253
55 97//9 IREL FO 0.0253 (Z%47 ) 0.0253
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56 0//356 IGEl F 0.0025 (gFaT ) 0.0025
57 0//499 IGELl URE:CIE ] 0.0126 (37 ) 0.0126
58 0//507 EEL FO 0.0025 (Z&a7 ) 0.0025
59 19//1/1 BEL i 0.0329 (FFa7 ) 0.0329
60 19//13 BEL i 0.0025 (FFa7 ) 0.0025
61 25//8 EEL FO 0.0025 (Z&a7 ) 0.0025
62 26//20 EEL FO 0.0025 (ZFaY ) 0.0025
63 26//21 REL ElEl 0.0051 (FFaT ) 0.0051
64 26//22 REL ElEl 0.0025 (FFa7 ) 0.0025
65 35//2 EEL FO 0.0051 (FFa¥ ) 0.0051
66 35//28 EEL FO 0.0303 (FFa ) 0.0303
67 35//7 BEL i 0.0051 (FFaT ) 0.0051
68 45//16 BEL i 0.0025 (FFa7 ) 0.0025
69 45//6 BELI FO 0.0025 (ZFIT ) 0.0025
70 45//8/1 BELI FO 0.0025 (ZFIT ) 0.0025
71 46//19 BEL i 0.0051 (FFaT ) 0.0051
72 46//7 IGEl F 0.0025 (%7 ) 0.0025
73 50//18 BEL FO 0.0051 (ZFaT ) 0.0051
74 50//19 IREL FO 0.0076 (FFTT) 0.0076
75 50//22 IREL FO 0.0126 (247 ) 0.0126
76 50//23 IREL FO 0.0101 (Z&4¥ ) 0.0101
77 50//24 IGEl i 0.0025 (gFa7) 0.0025
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T FT AT BAGE YHTH

78 115//24 IGELl FT 0.0278 (3%7 ) 0.0278
79 117//5 EEL FO 0.0101 (Z%4% ) 0.0101
T T AT Aoft Fiedr

80 10//14 BEL i 0.2251 (FFa7 ) 0.2251
81 10//3 EEL LR CIER] 0.043 (Fa¥) 0.043
82 11//12 IGELl F 0.0025 (a7 ) 0.0025
83 15//11 REL ElEl 0.0025 (FFa7 ) 0.0025
84 16//15 REL ElEl 0.0076 (FFaT ) 0.0076
85 16//7 EEL FO 0.0025 (FFa ) 0.0025
86 24/12 EEL FO 0.0025 (ZFaY ) 0.0025
T T 919 4= T

87 12117 BEL i 0.0025 (FFa7 ) 0.0025
88 13//11 BELI FO 0.0051 (FFaT ) 0.0051
89 14//16 BELI FO 0.0051 (FFaT ) 0.0051
90 20//12/1 BEL LR I ER] 0.0025 (FFa7 ) 0.0025
91 20//12/2 IREL FO 0.0051 (Z&47 ) 0.0051
92 20//19/1 BEL Fir 0.0076 (FFTT) 0.0076
93 20//19/2 BEL Fir 0.0253 (ZFIT ) 0.0253
94 20//21/1 IREL FO 0.0531 (Z%47 ) 0.0531
95 20//22 IREL FO 0.0051 (Z&47 ) 0.0051
96 20//23 BEL Fir 0.0379 (FFa7 ) 0.0379




[T &v=3(ii)]

HILT T TSIA . AHTYTL

97 20//24 TF@‘ 0.0607 (%‘a@‘ér() 0.0607
98 22//11 ﬁ 0.0025 (%H%‘QT ) 0.0025
99 23//15 Min ﬁéﬁ_{ 0.0076 (%‘a@‘ér() 0.0076
100 23//16/1 ﬁ 0.0025 (%H%‘QT ) 0.0025
e T ATH; HIGhIE Helt

101 1//23 ;_;Qri 0.0051 (ZFaT ) 0.0051
102 10//18/2 @% 0.0025 (%’EF??T{ ) 0.0025
103 12//6/2/1 Fir 0.0025 (ZFIT ) 0.0025
104 13//5 UREiCIET 0.0404 (ZFIT) 0.0404
105 25//1 @% 0.0025 (%’EF??T{ ) 0.0025
106 25//16 KIES ﬂ'ﬂﬁF—r 0.0076 (%‘a!%‘&'{ ) 0.0076
WEKEIG I HCIE E RG]

107 5//120 Tﬁfﬁ/ﬁ'{ 0.0101 (%‘GI%T{) 0.0101
108 6//16 Fi 0.043 (FT7) 0.043
T T ATH: AT

109 108//25 Tﬁ 0.0026 (%TJI%T{ ) 0.0026
110 110//1 Tﬁ 0.0026 (%TJI%T{ ) 0.0026
111 36//1/1 ?ﬁﬁ 0.0026 (%‘a!%‘él'( ) 0.0026
112 36//13/2/1 ?ﬁﬁ 0.0025 (%‘a!%‘él'( ) 0.0025
113 49//6/1 Tﬁ 0.0025 (%TJI%T{ ) 0.0025
114 50//17/2 ﬁ 0.0026 (%ﬂ%‘q'( ) 0.0026
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115 50//19/1 BEL i 0.0026 (FFa7 ) 0.0026
116 50//29 EEL FO 0.0076 (2547 ) 0.0076
117 60//18 EEL FO 0.0025 (Z&a7 ) 0.0025
118 7711411 IGEl F 0.005 (gFaT) 0.005
119 7711412 BEL i 0.0986 (FFa7 ) 0.0986
120 77115 EEL FO 0.3996 (ZF47 ) 0.3996
121 8//21 IGELl F 0.0026 (%77 ) 0.0026
122 84//3 REL ElEl 0.0051 (FFaT ) 0.0051
123 85//17 REL ElEl 0.0203 (FFaT ) 0.0203
124 85//25/2 EEL FO 0.1897 (ZFa¥ ) 0.1897
125 85//26 EEL FO 0.0051 (ZFa ) 0.0051
126 85//6 BEL i 0.0102 (FFaT ) 0.0102
T T AT ISAT
127 24//13 IGELl Fo 0.0076 (%37 ) 0.0076
128 24//14 REL FO 0.0101 (FF4%) 0.0101
Total 3.5729

[®T. §. NHAI/PIU/LDH(Expway)/701/LA/2020/DAKE-1/3A]

NOTIFICATION

New Delhi, the 24th June, 2026

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

g ™, AT

S.0. 3435(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-NESA in
the stretch of land from Km. 62.25 to Km. 98.935 (Amritsar-II) in the district of AMRITSAR in the state of PUNJAB,
hereby declares its intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Magistrate,
Amritsar-II in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling in NH-NESA in the stretch of
land from Km. 62.25 to Km. 98.935 (Amritsar-II) in the district of AMRITSAR in the state of PUNJAB

State: PUNJAB

||District: AMRITSAR

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1| 2 L3 L 4 5 I 6 |
|Taluk: Amritsar- 11 |
|Village: Manawala (259) |
I |[103//1411 ||Private lAgriculture || 0.0354 (Hectare )|| 0.0354]
2 |[103//14/2 ||Private lAgriculture || 0.0329 (Hectare )|| 0.0329|
13 |[103/12 ||Private ||Gair Mumkin || 0.1189 (Hectare )|| 0.1189)|
l4 |[103//3 ||Private lAgriculture || 0.0147 (Hectare )|| 0.0147|
5 |[103//9/2/2 ||Private lAgriculture || 0.0077 (Hectare )|| 0.0077|
l6 |[104//14 ||Private l[Agriculture || 0.0076 (Hectare )|| 0.0076|
7 |[104//7 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
B |[109//4/1 ||Private lAgriculture || 0.005 (Hectare )| 0.005|
lo |[109//4/2 ||Private lAgriculture || 0.0229 (Hectare )|| 0.0229)|
[10 |[109//8/2 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
11 |37/120 ||Private lAgriculture || 0.0355 (Hectare )|| 0.0355|
12 \l44//22/2 ||Private lAgriculture || 0.0026 (Hectare )|| 0.0026|
IE |l62/126 |[Private ||Gair Mumkin || 0.0936 (Hectare )| 0.0936|
14 |l62//8/3/2 |[Private ||Agriculture || 0.0405 (Hectare )| 0.0405|
15 ||84//16 ||Private l[Agriculture || 0.0055 (Hectare )|| 0.0055|
16 |[84//25 ||Private ||Agriculture || 0.0102 (Hectare )| 0.0102]
117 |l85//20 |[Private |Agriculture || 0.0177 (Hectare )| 0.0177|
18 |I85//21/1 ||Private lAgriculture || 0.0202 (Hectare )|| 0.0202|
19 |I85/122/1 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025]
120 |l92//1 ||Private |Agriculture || 0.0279 (Hectare )| 0.0279]
21 |l92//10 |[Private lAgriculture || 0.0077 (Hectare )|| 0.0077|
22 |lo2//11 ||Private ||Agriculture || 0.0203 (Hectare )| 0.0203)|
123 l|93//15 ||Private |lAgriculture || 0.0102 (Hectare )| 0.0102]
124 l193//16 ||Private lAgriculture || 0.0734 (Hectare )|| 0.0734|
125 l93//19 ||Private lAgriculture || 0.0387 (Hectare )|| 0.0387|
126 l|93//22 ||Private llAgriculture || 0.0015 (Hectare )|| 0.0015]
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127 l|93//4 ||Private lAgriculture || 0.0101 (Hectare )|| 0.0101]|
128 ||93//5 ||Private lAgriculture || 0.0101 (Hectare )|| 0.0101]|
129 |l93//6 |[Private llAgriculture || 0.0102 (Hectare )|| 0.0102]
130 |lo4//3 |[Private llAgriculture || 0.0051 (Hectare )|| 0.0051|
|31 ||94//4 ||Private ||Agricu1ture || 0.0076 (Hectare )|| 0.0076|
[Village: Rakh Jhita (142) |
132 |[15//2 |[Private llAgriculture || 0.0329 (Hectare )|| 0.0329]
133 |l48//21 ||Private ||Gair Mumkin || 0.0152 (Hectare )|| 0.0152|
[34 |l49//17 |[Private llAgriculture || 0.0329 (Hectare )|| 0.0329]
135 |l49//25 |[Private ||Gair Mumkin || 0.0695 (Hectare )|| 0.0695|
|36 ||50// 13 ||Private ||Agricu1ture || 0.0051 (Hectare )|| 0.0051|
37 |[50/126 ||Private ||Gair Mumkin || 0.0608 (Hectare )|| 0.0608|
138 |l66//14 ||Private ||Gair Mumkin || 0.1083 (Hectare )|| 0.1083)|
139 |l66//16 ||Private lAgriculture || 0.0101 (Hectare )|| 0.0101]
40 |l66//21 ||Private ||Gair Mumkin || 0.1265 (Hectare )|| 0.1265]
l41 |l66//6 ||Private lAgriculture || 0.0076 (Hectare )|| 0.0076|
l42 |l66//7 ||Private |Gair Mumkin || 0.0379 (Hectare )|| 0.0379]
43 |l67/11 ||Private lAgriculture || 0.0278 (Hectare )|| 0.0278]
l44 7511 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
l45 |[75//12 ||Private lAgriculture || 0.0026 (Hectare )|| 0.0026|
l46 |[75/13 ||Private lAgriculture || 0.0556 (Hectare )|| 0.0556|
l47 [76/11 ||Private lAgriculture || 0.0228 (Hectare )|| 0.0228)|
l48 |[76//10 ||Private lAgriculture || 0.0178 (Hectare )|| 0.0178]
49 |[76//19 ||Private ||Gair Mumkin || 0.3541 (Hectare )|| 0.3541]
50 77113 ||Private lAgriculture || 0.0102 (Hectare )|| 0.0102|
51 |[77//14 ||Private lAgriculture || 0.1162 (Hectare )|| 0.1162]
52 [77/115 ||Private lAgriculture || 0.1012 (Hectare )|| 0.1012]
53 [77:13 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
|54 |l97/12 ||Private lAgriculture || 0.0253 (Hectare )|| 0.0253]
55 |l97//9 ||Private lAgriculture || 0.0253 (Hectare )|| 0.0253]
[Village: Pandori Wariach (285) |
|56 |l0//356 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
|57 ||0//499 ||Private ||Gair Mumkin || 0.0126 (Hectare )| 0.0126]
58 ll0//507 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025]
59 |[19//111 |[Private lAgriculture || 0.0329 (Hectare )|| 0.0329]
l60 |[19//13 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025)|
l61 |25//8 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025]
l62 |[26//20 |[Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
l63 |26//21 ||Private ||Agriculture || 0.0051 (Hectare )| 0.0051]
l64 |26//22 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025]
l65 |[35/12 |[Private lAgriculture || 0.0051 (Hectare )|| 0.0051|
l66 |35//28 ||Private |Agriculture || 0.0303 (Hectare )| 0.0303)|
l67 35/17 ||Private lAgriculture || 0.0051 (Hectare )|| 0.0051]|
l68 |l45//16 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
69 |l45//6 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
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170 ll4s//81 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
171 |l46//19 ||Private lAgriculture || 0.0051 (Hectare )|| 0.0051]|
72 |l46//7 |[Private llAgriculture || 0.0025 (Hectare )|| 0.0025]
173 |[50//18 |[Private llAgriculture || 0.0051 (Hectare )|| 0.0051|
|74 ||50// 19 ||Private ||Agricu1ture || 0.0076 (Hectare )|| 0.0076|
175 |[50//22 |[Private llAgriculture || 0.0126 (Hectare )|| 0.0126|
176 |50//23 |[Private llAgriculture || 0.0101 (Hectare )|| 0.0101|
|77 ||50//24 ||Private ||Agricu1ture || 0.0025 (Hectare )|| 0.0025|
|Village: Fatehgarh Shukarchak |
78 |[115//24 |[Private llAgriculture || 0.0278 (Hectare )|| 0.0278|
|79 ||1 17//5 ||Private ||Agricu1ture || 0.0101 (Hectare )|| 0.0101|
[Village: Bheini Gilla (341) |
180 l[10//14 ||Private lAgriculture || 0.2251 (Hectare )|| 0.2251]
81 |[10//3 ||Private ||Gair Mumkin || 0.043 (Hectare )| 0.043]
82 [11//12 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
183 1511 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
|84 ||16// 15 ”Private ||Agricu1ture || 0.0076 (Hectare )” 0.0076|
85 |[16//7 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
186 |l24/12 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
|Village: Murad pura (342) |
87 |[12//7 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
88 1311 ||Private lAgriculture || 0.0051 (Hectare )|| 0.0051]|
89 |[14//16 ||Private lAgriculture || 0.0051 (Hectare )|| 0.0051]
90 |l20//121 ||Private ||Gair Mumkin || 0.0025 (Hectare )|| 0.0025]
91 l20//12/2 ||Private lAgriculture || 0.0051 (Hectare )|| 0.0051]|
92 |[20//1911 ||Private lAgriculture || 0.0076 (Hectare )|| 0.0076|
93 |l20//19/2 ||Private lAgriculture || 0.0253 (Hectare )|| 0.0253]
94 l20/21/1 ||Private lAgriculture || 0.0531 (Hectare )|| 0.0531]
|95 |[20//22 ||Private lAgriculture || 0.0051 (Hectare )|| 0.0051]
96 |[20//23 ||Private lAgriculture || 0.0379 (Hectare )|| 0.0379]
l97 |120//24 ||Private lAgriculture || 0.0607 (Hectare )|| 0.0607|
o8 |[22//11 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
99 23//15 Min Private Agriculture/Gair 0.0076 (Hectare ) 0.0076
Mumkin
100 l23/116/1 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
|Village: Mirankot Kalan (344) |
101 1//23 Private gigﬁ’mmki“ 0.0051 (Hectare ) 0.0051
102 [10//18/2 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
[103 |[12//6/2/1 |[Private lAgriculture || 0.0025 (Hectare )|| 0.0025]
[104 135 |[Private ||Gair Mumkin || 0.0404 (Hectare )|| 0.0404|
105 l25/11 ||Private lAgriculture || 0.0025 (Hectare )|| 0.0025|
[106 251116 ||Private ||Gair Mumkin || 0.0076 (Hectare )| 0.0076|

|Village: Bashambarpura |

[107 ||5/120 ||Private ||Agriculture/Gair||  0.0101 (Hectare )|| 0.0101]|
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| I [ |Mumkin | [ |
|108 ||6// 16 ||Private ||Agricu1ture || 0.043 (Hectare )|| 0.043|
|Village: verka |
1109 |[108//25 |[Private llAgriculture || 0.0026 (Hectare )|| 0.0026|
110 11011 ||Private lAgriculture || 0.0026 (Hectare )|| 0.0026|
111 |[36//1/1 |[Private llAgriculture || 0.0026 (Hectare )|| 0.0026|
112 |[36//13/2/1 |[Private llAgriculture || 0.0025 (Hectare )|| 0.0025|
|1 13 ||49//6/ 1 ||Private ||Agricu1ture || 0.0025 (Hectare )|| 0.0025|
114 |[50//17/2 |[Private llAgriculture || 0.0026 (Hectare )|| 0.0026|
115 |[50//19/1 |[Private llAgriculture || 0.0026 (Hectare )|| 0.0026|
|1 16 ||50//29 ||Private ||Agricu1ture || 0.0076 (Hectare )|| 0.0076|
117 |l60//18 ||Private llAgriculture || 0.0025 (Hectare )|| 0.0025|
118 771411 ||Private llAgriculture || 0.005 (Hectare )| 0.005]
[119 |[77//42 ||Private lAgriculture || 0.0986 (Hectare )|| 0.0986|
[120 |[77//5 ||Private lAgriculture || 0.3996 (Hectare )|| 0.3996|
121 |l8//21 ||Private lAgriculture || 0.0026 (Hectare )|| 0.0026|
|122 ||84//3 ”Private ||Agricu1ture || 0.0051 (Hectare )” 0.0051|
[123 |85//17 ||Private lAgriculture || 0.0203 (Hectare )|| 0.0203]
124 \I85//25/2 ||Private lAgriculture || 0.1897 (Hectare )|| 0.1897|
[125 |[85/126 ||Private lAgriculture || 0.0051 (Hectare )|| 0.0051|
[126 |[85//6 ||Private lAgriculture || 0.0102 (Hectare )|| 0.0102]
[Village: Uthian |
[127 |[24//13 ||Private lAgriculture || 0.0076 (Hectare )|| 0.0076|
[128 |l24//14 ||Private lAgriculture || 0.0101 (Hectare )|| 0.0101]
| Total|| 3.5729|

[F. No. NHAI/PIU/LDH(Expway)/701/LA/2020/DAKE-1/3A]
SHAIKH AMINKHAN, Director
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